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S«0.Nw, Iﬁ exercise of the peuprs conforred by sub-
elause (iv) of slause (23C) ef Sectisn 10} ef the Ineome-tax Act,
1961 (43 of 1961), Ths Central Gevernment) hereby notifies

® Yicteria Teshnical Institute, Madras " Per ths purpsse of the

said subw=glauss for the asssssment ysars 1993«94 and 1!9&-9%}

susjsct te the follewing cenditisns, namely:= . 5 |
(i) the assssses will apply its incems, er ascumul ate

for applieatien, whelly and sxslusivaly ts the O
ehjects far uhiyh it is astabklished;

(ii) the assesses will not invest er depesit its funds
(sther than veluntary ssntributiens received and
maintained in tha ferm ef jhuellery, furniture ste,
fer any paried during the ﬁ%puinua years relsgvant
tes the assessment ysars mentiensd absve stheruwise
than in any sne or mers of ths forms er medss
spscified in sub-sectien (5%-? Sestisn 11;

(iii) this netificatian will net
~ any incem= bkeing presfits an
unless the business is inei
attainment of ths sbjesctive
ssparate besks aof acceunts a
sf such Business. '

~ly in relation tao
gains »f bgsinass,
ntal ts the :

ef tha assessese and

a maintained in respect
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